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Wagons for Timber Despatch

5167. SHRI AMAR ROYPRADHAN:
Will the Minister of RAILWAYS be
pleased to stafe:

(a) whether it is a fact that large
number of wigons were alloited to
timber merchants in the name of Asian
Games for despatch of timber from
Sapatgram and New Jalpaiguri
stations on N.F. Railway without any
recommmendation or request from As-
fan Games Authority, by the Railway
Board on Priority basis during the
year 1981;

(b) if so, what are the details of such
despatches;

(c) whether the Railway Board re-
ceived any complaint that such des-
patch of timber on priority basis by
some parties of Delhi was actudally not
delivered to Asian Games but sold in
open market;

(d) what steps Government are pro-
posing {o take against such parties
which have obtained priority alloiment
of wagons for timber by misrepre-
sentation on the name of Asian
Games? ’

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAM-
ENTARY AFFAIRS (SHRI MALLIKA-
RJUN): (a) to (d). M/s. Lakhi Timber
Store, New Delhi represented to the
Ministry of Railway in May, 1981 that
lhey had secured orders for supply of
timber to Asian Games and therefore
Tequested special assistance in the
movement of timber from Sapatgram
to Delhi Sarai Rohilla. The request
was considered and instructions were
issued to the N.F. Railway Adminis-
tration to allot 25 wagons for move-
ment of timber from Sapatgram to
Delhi Sarai Rohilla so that the works
connected with Asiad, 82 did not
suffer.

A complaifit from the Timbher Mer-
chants’ Association, Siliguri was rece-
ived about this case. M/s. ILakhi
Timber Store have furnished informa-
tion that they are supplying timber to
Contractors who are constructing
works connected with Asian Games 82.
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The representation made by the Tim-
ber Merchan!S® Association,  Siliguri
has been kept in view.

Mabarajganj-Daraunda line

5168. SHRI KRISHNA PRATAP
SINGH: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the question of conver-
ting Maharajganj-Daraunda line in
Bihar inio Broad gauge has been enga-
ging the attention of Government for
guite a long time;

{b) if so, the decision tzken in this
rispeci and when the work for conver-
sion is likely to start?

THE DEPUTY MINISTER IN THE

" MINISTRY OF RAILWAYS AND IN

THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS. (SHRI MALLI-
KARJUN): (a) and (b). The conver-
sion of Maharajganj-Daraunda from
M.G, into B.G. is an approved work.
This work is, however, expected to he
taken in ihe field after corapleting the
residual works in connection with
gauge conversion of Barabanki to
Samastipur which has already been
completed and opened to B,G. traffic.

Railway Employees Suspended/Dis-
charged/Dismissed

5169. SHRI SUDHIR KUMAR GIRI:
Will the Minister of RAILWAYS  be
pleased to state:

(a) the total number of employees
of Railways who were served with the
notices of termination of tneir jobs in
the years 1979, 1980 and 1981; anc

{b} the total number of Railway em-
ployees who have heen suspended, dis-
charged and dismissed from their ser=-
vices during the period from January
to February, 19827 ’

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT , OF PARLIA-
MENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) and (b). The
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information is being collected and
‘will be placed on the table of the
Sabha.

Casual Labourers

5170. SHRI K. EAMAMURTHY:
Will the Minister of RATLWAYS be
pleased to sfate:

(a) whether on 21st October, 1580,
131 casual labourers were put of from
duty by the Inspector of 1Vorks.
Southern Railway, Sulurpettai though
all of them had put in 5 to 10 years
of service ang they have not been re-
engaged so far; and

(b) if so, the reasons for the same
and what steps will pe taken to save
the 131 families?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS) (SHRI MAI~
ILIK.ARJI.‘"N): (a) Yes.

(b) 131 Casual Labourers of Inspece-
tor » Works/Bridges Sulludrpetta
wh had been engaged and working for
rebuilding of bridges were retrenched
on completion of works and further
work is not being taken pop at present.
They will "be re-engaged according to
their seniority as and when works are
taken up for execution.

Proposal for a direct Train between
Guntakal and New Delhi

5171. SHRI K. B. CHOUDHARI: will
the Minister of RAILWAYS be pleas-
ed to state;

(a) whether Government have any
proposal to introduce a direct train
between Guntakal and WNew Delhi;

- and

(b) if so, when :ii is likely to ke
introduced?,

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAIL-
LIKARNIN): (a) No, for want of re-
sources.
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(b) Does not arise.
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Upgradation of Cemmercial
tors

5173, SHRI RAMESHWAR NE-
EKHRA: Wi]l the Minister of RAIL-
WAYS be pleased to state:

Inspec-

(a) wheher it is fact that Railway
Board directives No. PCIII|80 UPG|21
dated 10 November 1980 regarding
upgradation of Commercial Inspeciors
of Zonal Railways have not been im-
plemented;

(b) if implemented names cf the
Zonal Railways wih number of posts
increased, grade-wise;

(c) whether it is a fact that Wes-
tern, Central Eastern, Northern and
South-Eastern Railways have not im- -
plemented Board’s directives;

(@) if so, the reasons thereof;

(e) whether it is a fact that in
North-Eastern Railway selection for





